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UA No. 31672005

22.05.2006.

ﬂ'ﬁ%?ﬁj ) Mr. C. B. Sharma counsel for the applicant.
it stBotnlen] None is present for the respondents.
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Pleadings are complete. Let the matter be
listed for hearing on }1.7. 2006(/ v///

(M. L.
JUDICIAL.MEMBER

p.C/
OA Nd&.416/2005.

11.07.2006.

Mr. C. B. Sharma counsel for the applicant.
None is present for the respondents.

Let the matter be listed for flnal hearlng
on 27.7.2006. N, .
(M. L. CHAUHAN)

JUDICIAL MEMBER

P.C./

OA No.416/2005.

27.07.2006.
- Mr. CfﬁB. Sharma counsel for the applicant. ]l\
Mr. Anupam Agarwal counsel for the respondents. {x

©+ Heard the Learned Counsel for the partles
Judgment reserved.

JUDICIAL MEMBER
P.C./
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